SLP(Crl.)... 9974 OF 2003
| TEM No. 37 Court No. 11 SECTION I | A

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Crl.)................... /2003
(From the judgenent and order dated 21-22/05/2003 in Crl.Appeal No. 1136/95 of The H GH CO
URT OF GUJARAT AT AHVEDABAD)
| DRI SH BHAI DAUDBHAI Petitioner (s)
VERSUS
STATE OF GUIJARAT Respondent (s)

Wth Cl.MP. No 9974/2003 ( c/delay in filing SLP and Ofice Report )
Wth

SLP(Crl.)...CRLMP 11839/2003 ( c/delay in filing SLP and Ofice Report )
Date : 06/02/ 2004 These Petitions were called on for hearing today.
CORAM :

HON BLE MR, JUSTI CE B. N. AGRAVAL
HON BLE DR. JUSTI CE AR LAKSHVANAN

For Petitioner (s)M.Sanand Ramakrishnan, Adv. f or
Ms.P.H Parekh & Co.

M.S.C. Patel, Adv. (SCLSC)

M. S. Bhownri ck, Adv.
For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng

ORDER
SLP (Crl.).... Cl.MP.No.9974. Delay condoned. |ssue notice.
SLP (Crl.).... Cl.MP.No.11839. Heard the |earned counsel for about five m nute. Del ay con

doned. The special |eave petition is dism ssed.

(Vijay Kumar Sharma) (Kanwal Singh)
AR cum PS to Hon.Judge Court Master



